HIGH COURT OF ANDHRA PRADESH : AMARAVATI

Roc.No.82/2020-RC

NOTIFICATION

Dated:17.12.2021

Ref: Notification ROC. N0.82/2020-RC, dated 08.11.2021.

The following candidates are provisionally selected as Law Clerks

on contract basis, to assist the Hon’ble Judges, High Court of Andhra

Pradesh at Amaravati, for a period of one year, on consolidated pay of
Rs.25,000/- per month.

Sl.
No.

Name and Address of the candidate

1

RANGA HEMA HARSHITA,

D/o. Ranga Prabhakar Rao,
D.No. 10-19-3/1, Brahmin Street,
I Town, Vijayawada.

M.Usha,

D/o. M.Sambasiva Kumar,
D.No.37-497, Gopalapuram Village,
Narigapalli(p), Chittoor.

PELALA HRUDAYA KRISHNA,

D/o. Naga Krishna Kumar,
D.No.28/1076A1, Sai Baba Nagar,
Kurnool.

IDA GRACE BHUSHANAM GANIPALLI,

D/o. Bhushanam Ganipalli,
D.NO.14-02-809, 7™ ward,
Ropeway colony, Macherla,
Guntur dist.

KATIKALA KALYAN SUNDAR HARSHA,

S/o. Ravi Kumar,
D.No.3-29-104, GMC No.16,
Krishna Nagar, Ist Lane, Guntur.

BOPPUDI ALEKHYA,

D/o. B.Suresh Babu,

D.No.2-38, Main Road, Kanumuru,
Pamarru Mandal, Kirhsna dist.
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7 | THOTA ASHOK KUMAR,

S/o. Subbaiah,

D.No0.52/97A2,

Venkateswara Swamy Street,
Ramapuram, Rayachoty, Kadapa dist.
8 | PURINI SARANYA,

D/o. P. Satyanarayana Reddy,
D.No0.54-1-51, Railpet, Ist Line, Ongole.
9 | SHAGUFTA JAHAN NOOR,

D/o. Shaik Noor Hassan,
D.No.14-524, New Ambedkar Colony,
Arilova, Visakhapatnam.

10 | B.LEELA,

D/o. Venkatesulu,

D.NO.37/516, Gopalapuram (V),
Narigaplli (P), Chittoor.

11 | A.S.DIWAKAR,

S/o. A.S.Venkataratnam,
D.No.4/212, Super Bazar Road,
Proddatur, Kadapa dist.

12 | DADI RAMYA SAI LAVANYA,

D/o. Narasing Rao,

D.No.57-8-9/1, Gokul Nagar,
Kanchara Palem, Visakhapatnam.

13 | SANAKA MANASWI,

D/o. Narasimha Rao,
D.NO.10-13-10/18, 12" Ward,

Near MCA Function Hall, Rapalle,
Guntur dist.

All the provisionally selected candidates are directed to report
before the undersigned on 23.12.2021 at 10.15 a.m.

The provisional selection of the above candidates is subject to
production of suspension of practice certificate issued by concerned Bar
Council, in case they are enrolled as advocate, at the time of joining
duty.

The provisionally selected candidates shall submit duly filled in
antecedent form and their selection is subject to outcome of verificataion

of their antecedents.
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The services of the provisionally selected candidates can be
terminated ay any time before completion of contract period of one year,
without assigning any reason or prior notice, if their performance is

found unsatisfactory or if they are involved in any criminal case.

The provisionally selected candidates shall enter into agreement
with the undersigned in the prescaribed pro forma and the candidates to

bring Rs.100/- Non-Judicial stamp paper for entering into agreement.

12.
REGISTRAR (RECRUITMENTJ / 202.)

Note: Antecedemt form is enclosed herewith.
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ATTESTATION FORM
(THE CANDIDATE SHOULD PROPERLY FILL THE ATTESTATION

FORM WITH HIS/ HER OWN HAND WRITING)

NAME OF THE
'DEPARTMENT

l

(a) Name in full (capital letters only) with aliases, if any. Please indicate

if you have added/ dropped at any stage of your name/ surname.

SURNAME

NAME

Details of addresses:

a) Present

b) Permanent

House/
Apartment/
Flat No.

Name of
Apartment

Lane Name

Street Road

Village

Mandal/ Taluk

Town/ City

—District

State

| Pincode

_Contact Phone
No.




3. Father and mother details:

a ) Name in full with
aliases, if any

b )_Professi on

c) If in service, give
designation and
official address

A&d)'—PreSent posf;;)
address

4. (i) Nationality of:

5) Father

'b) Mother

‘¢) Wife/ husband

(ii) Place of birth of wife/ Husband

'a) Date of birth of the
appellant

b) Present A ge

¢) Age at SSC/
Matriculation

5. Religion



6. Are you a member of Scheduled Caste Scheduled Tribe/
Backward Class?

Scheduled Caste

Scheduled Tribe

Backward Class

(Please specify the Class/ Tribe Grade, A, B,C, D)

7. If you have at any time been employed, give details

(Please enclose certified copies of the documents)

Designation of
post held or
description of
work

Period

From

To

Full Address of
the Office,
Firm or
Institution
resigned to the
Post? If so,
please give
details

Have you been
at any time
dismissed/
removed from
service

8. Have you or your father/ mother ever been arrested by the
police, convicted by a Court of law or detained under any state/

central preventive detention laws for any offence?

Whether

such conviction sustained in the Court of Appeal or set aside by
the Appellate Court if appealed against.

(Note: If detained, convicted, debarred etc., subsequent to the completion and
submission of this form, the details should be communicated immediately to the
concerned Department or the authority to whom the Attestation Form has been sent
earlier, as the case may be, failing which it will be deemed to be suppression of factual

information)

If the answer is 'Yes’, the full particulars of the conviction, sentences and detention

should be given.

9.Have you ever been member/ worker of any Political Party or
Communal organization/ Youth/ Student/ Service/ Labour? If so
furnish details.




DECLARATION SHOULD BE SIGNED BY THE CANDIDATE

—

Date:

Place

I hereby declare that the statements made in this form are true to
the best of my knowledge and belief.

. I am married/ unmarried and have only one wife living (delete which

is not applicable).

. I am fully aware that furnishing of false information or suppression

of any factual information in the Attestation Form would be a
disqualification and is likely to render me unfit for employment
under the Government.

I am also fully aware that if it comes to notice at any time during my
service that false information has been furnished or that there has
been suppression of factual information in the Attestation Form, my
services would be liable to be terminated solely on this ground.

Signature of the candidate



